
Sl. 
No.

Name and Designation of the Officer Civil Criminal Total

1
Sri Ashutosh Pandey,
District and Sessions Judge, Agartala 889 474 1363

2
Sri Surya Deo Singh, 
Addl.District & Sessions Judge, Agartala, (Court No.2) 813 626 1439

3
Smt. Jhuma Dutta Chowdhury, 
Addl.District & Sessions Judge,(Court No. 3),Agartala (EXCL. POCSO)

83 278 361

4
Sri Dharmendu Das,                                                                                                                   
Addl.District & Sessions Judge, (Court No. 4), Agartala 593 614 1207

5
Sri Purandar Prasad Paul,                                                                                        
Addl.District & Sessions Judge, (Court No. 5), Agartala (FTSC)

422 353 775

6
Sri Debashish Kar 
Special Judge (CBI) Court, Agartala.

0 41 41

7
Sri Uttam Hrishi Das,                                                                                                                
Judge, Family Court, Agartala 572 439 1011

8
Sri Amrendra Kumar Singh
Addl.Judge, Family Court, Agartala. 496 421 917

9
Sri Subhadeep Saha,                                                                                              
Civil Judge (Senior Division), (Court No.1), Agartala 693 0 693

10
Sri Satyajit Das,                                                                                          
Civil Judge (Senior Division), (Court No.2), Agartala 962 0 962

11
Sri Dulal Kanti Sukla Das,                                                                                                               
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 331 1382 1713

12
Smti. Yashvi Taneja,                                                                                        
Addl.Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 170 1778 1948

13
Sri Piyush Priyadershi,
Civil Judge (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala 238 752 990

14
Smt. Debjani Majumder,  
Civil Judge (Jr.Div.)-cum-JM., First Class, (Court No.2), Agartala. 145 775 920

15
Sri Abhijit Adhikari,                                                                                                      
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 1), Agartala 43 1742 1785

16
Smt. Swastika Das,                                                                                                                                 
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Agartala 20 901 921

17
Smt. Lisa Debbarma,
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 3), Agartala 38 830 868

18
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala (vacant)
charge remains with Sri Abhijit Adhikari, JM, First Class-cum-Cvil Judge, 
(Jr.Div), Court No.1, Agartala

26 851 877

19
Sri Amlan Mukherjee,                                                                                                                       
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala (FTC) 42 885 927

20
Smt. Chirasmita Chakraborty,
JM., First Class-cum-Civil Judge(Jr. Div), (Court No.6), 36 732 768

21
Sri Bikash Debbarma,
SDJM-cum-Civil Judge (Jr.Division), Mohanpur, West Tripura 16 532 548

22
Sri Abhijit Deb
Civil Judge (Jr.Division)-cum-JM, First Class, Mohanpur, West Tripura 43 408 451

6671 14814 21485

SI. No. Name of the Station Civil Criminal Total
1 Agartala 5544 13014 18558
2 Mohanpur 59 940 999

5603 13954 19557
2 Family Court, Agartala 572 439 1011
3 Addl. Judge, Family Court, Agartala 496 421 917

1068 860 1928

6671 14814 21485
Total

Grand Total

West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 

Total

Station-wise pendency of Cases as on 31.05.2026 

Total



SI. 
No.

Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ravi Dahiya,
District and Sessions Judge, Udaipur 283 252 535

2
Sri Sumit Debnath,                                                                                  
Addl. District and Sessions Judge, Udaipur

188 208 396

3
Smt. Mou Banerjee,                                                                                                         
Judge, Family Court, Udaipur 165 186 351

4
Sri Saikat Das,                                                                                                                         
Civil Judge (Senior Division), Udaipur 353 0 353

5
Sri Sarbajeet Choudhury,                                                                                                 
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Udaipur 123 328 451

6
Sri Samuel Molsom
Civil Judge(Jr. Div)-cum- JM., First Class, Udaipur 32 400 432

7
Sri Kaushik Bhattacharjee,
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur 8 329 337

8
Smt Mohona Deb,                                                                                                                                                       
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2),  Udaipur

10 320 330

9
Sri Ayan Chowdhury,                                                                                                        
SDJM-cum-Civil Judge (Jr. Div), Amarpur

8 305 313

10
Smt. Purabi Jamatia,                                                                                                           
Civil Judge (Jr. Div) -cum-JM., First Class, Amarpur 

2 288 290

1172 2616 3788

SI. 
No.

Name of the Station Civil Criminal Total

1 Udaipur 997 1837 2834

2 Amarpur 10 593 603

1007 2430 3437
3 Family Court, Udaipur 165 186 351

1172 2616 3788

Station-wise pendency of Cases as on 31.05.2026 

Total

Grand Total

Gomati District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 

Total



SI. 
No.

Name and Designation of the Officer Civil Criminal Total

1
Sri Gobinda Das,
District & Sessions Judge, Belonia

151 97 248

2
Sri Motom Debbarma, 
Addl.District & Sessions Judge, Belonia                                                                                                                                

126 82 208

3
Sri Anshuman Chowdhury
Judge, Family Court, Belonia

186 85 271

4
Sri Rahul Roy,                                                                                                             
Civil Judge (Senior Division), Belonia

113 0 113

5
Sri Amarjit Dey,                                                                                                                      
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Belonia

77 2063 2140

6
Sri Aritra Das,                                                                                                         
Civil Judge (Jr. Div)-cum-JM., First Class, Belonia 

151 2102 2253

7
JM., First Class-cum-Civil Judge (Jr. Div), Belonia (vacant) Charge 
remains with Sri Aritra Das, Civil Judge (Jr.Div,),-cum-JM,First  Class, 
Belonia

35 835 870

8
Sri Ashit Debnath
Addl.District & Sessions Judge, Sabroom 

127 71 198

9
Sri Sushobhan Das,
SDJM-cum-Civil Judge (Jr. Div), Sabroom

13 717 730

10
Smt. Rupasree Deb,                                                                                                       
Civil Judge (Jr. Div)-cum-JM., First  Class, Sabroom 

54 459 513

1033 6511 7544

SI. 
No.

Name of the Station Civil Criminal Total

1 Belonia 653 5179 5832

2 Sabroom 194 1247 1441

847 6426 7273
3 Family Court, Belonia 186 85 271

1033 6511 7544

Total
Station-wise pendency of Cases as on 31.05.2026 

 Total

 Grand Total

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Prakash Kumar,                                                                                                       
District and Sessions Judge, Kailashahar 147 217 364

2
Additional District and Sessions Judge, Kailashahar (FTSC) (Vacant), 
Charge remains with Sri Prakash Kumar, District & Sessions Judge, 
Kailashahar

37 51 88

3
Sri Yoginder Pal,                                                                                                                                       
Judge, Family Court, Kailashahar                                                                                                          192 416 608

4
Smt. Surabhi Shekhar,                                                                                              
Civil Judge (Senior Division), Kailashahar 376 0 376

5
Smt. Jumili Debbarma,                                                                                                                                          
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Kailashahar 111 295 406

6
Smt. Ranjabati Roy,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Kailashahar

182 707 889

7
Smt. Aparajita Singha,                                                                                                                                                    
JM., First Class-cum-Civil Judge (Jr. Div),  (Court No.1), Kailashahar 59 688 747

8
Sri Biswatosh Dhar
JM., First Class-cum-Civil Judge (Jr. Div.), (Court No.2), Kailashahar  

69 551 620

1173 2925 4098

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 981 2509 3490

981 2509 3490

2 Family Court , Kailashahar 192 416 608

1173 2925 4098

Court- wise pendency of Cases as on 31.05.2026 

Total

Station-wise pendency of Cases as on 31.05.2026 

Total

Grand Total

Unakoti  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sudipta Choudhury,
District and Sessions Judge, Dharmanagar 336 334 670

2
Sri Mridul Chakraborty,                                                                                                                                                                      
Additional District & Sessions Judge, Dharmanagar                                                                                          224 302 526

3
Sri Hrishikesh Chakrabarti
Judge, Family Court, Dharmanagar 164 130 294

4
Sri  Ramayangshu Shekhar Bhattacharya                                                                                                                  
Civil Judge (Senior Division), Dharmanagar 315 0 315

5
Smti. Debleena Kilikdar                                                                                                                     
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.), Dharmanagar 166 651 817

6
Smt. Sushmita Das,                                                                                                       
Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 

241 634 875

7
Smti. Baishali Chowdhury                                                                                  
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar

81 545 626

8
Sri Thamas Lal Ditsaka Darlong,
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 

2 212 214

9
Ali Haydar Khan                                                                                                                                           
Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  

9 234 243

1538 3042 4580

SI. 
No.

Name of the Station Civil Criminal Total

1 Dharmanagar 1363 2466 3829

2 Kanchanpur 11 446 457

1374 2912 4286
3 Family Court, Dharmanagar 164 130 294

1538 3042 4580

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 

Total
Station-wise pendency of Cases as on 31.05.2026 

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Sanjoy Bhattacharjee,                                                                                               
District & Sessions Judge, Sonamura 

198 629 827

2
Sri Arindam Paul,
Judge, Family Court, Sonamura 55 71 126

3
Smti. Hena Begam
Civil Judge (Senior Division), Sonamura

198 0 198

4
Smti. Tanusree Debnath,                                                                                               
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Sonamura

76 677 753

5
Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura (vacant) 
Charge of the Court may remains with Smti. Reena Debbarma, 
JMFC-cum- CJ(Jr.Div), Sonamura, West Tripura

30 294 324

6
Smt. Reena Debbarma,                                                                                                                      
JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   

25 611 636

7
Sri Subhra Nath,                                                                                  
Additional District & Sessions Judge, Bishalgarh 

246 326 572

8
Smt. Papri Debbarma,                                                                                    
SDJM-cum-Civil Judge (Jr. Div), Bishalgarh

29 953 982

9
Sri Gaurav Kumar Shahi,   
Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh 88 1022 1110

945 4583 5528

SI. 
No.

Name of the Station Civil Criminal Total

1 Sonamura 527 2211 2738

2 Bishalgarh 363 2301 2664

890 4512 5402
3 Family Court , Sonamura 55 71 126

945 4583 5528

Total

Grand Total

Sepahijala  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 

Total

Station-wise pendency of Cases as on 31.05.2026 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Manabendra Debbarma,                                                                                                                     
District and Sessions Judge, Khowai,                                                                                                  

95 218 313

2
Smt. Sharmistha Mukherjee,                                                                                                
Addl.District & Sessions Judge, Khowai

80 218 298

3
Sri Ramdas Chottopadhayay, 
Judge, Family Court, Khowai 

72 44 116

4
Smt. Dorothy Jamatia,                                                                                                         
Civil Judge (Senior Division), Khowai

193 0 193

5
Smt. Mitra Das,                                                                                        
Chief Judicial Magistrate-cum-Civil Judge (Sr.Div), Khowai

53 934 987

6
Smt. Madhumita Pal,                                                                                                                                
Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 

32 654 686

7
Smt. Debanjana Bhattacharjee,                                                                                              
JM., First Class-cum-Civil Judge (Jr. Div), Khowai

22 581 603

547 2649 3196

Sl. 
No.

Name of the Station Civil Criminal Total

1 Khowai 475 2605 3080

475 2605 3080
2 Judge, Family Court, Khowai 72 44 116

547 2649 3196

Station-wise pendency of Cases as on 31.05.2026 

Total

Grand Total

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 

Total



Sl. 
No. Name and Designation of the Officer Civil Criminal Total

1
Sri Dhiman Debbarma,                                                                                      
District and Sessions Judge,  Ambassa 

77 106 183

2
Sri Tapan Debbarma                                                                                               
Additional District and Sessions Judge,  Ambassa 

51 128 179

3
Judge, Family Court, Ambassa (Vacant), Charge remains with 
Sri Dhiman Debbarma, District Judge, Dhalai District, Ambassa

30 20 50

4
Sri Sushanta Debbarma,                                                                                                                 
Civil Judge (Senior Division), Ambassa

80 0 80

5
Sri Divya Prakash Mishra,                                                                                                                       
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Ambassa

36 211 247

6
Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa (Vacant)
Charge remains with Sri Divya Prakash Mishra

8 179 187

7
Sri Sunil Kumar Singh                                                                                          
Additional District & Sessions Judge, Kamalpur 112 102 214

8
Smt. Madhumita Biswas,                                                                                                              
SDJM-cum-Civil Judge (Jr. Div) Kamalpur 19 1595 1614

9
Sri Jogodottam Chatterjee,
Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur                                     68 797 865

10
Sri Avinash Jamatia,                                                                                                  
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley 19 387 406

11
Farhad Islam,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley 14 725 739

12
Sri Sumir Bag                                                                                                              
SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa 0 64 64

13
Dr. N R Rakesh Das,                                                                                                                  
Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa 4 100 104

518 4414 4932

SI. 
No. Name of the Station Civil Criminal Total

1 Ambassa 252 624 876

2 Kamalpur 199 2494 2693

3 Longtharai Valley 33 1112 1145

4 Gonda Twisa 4 164 168

488 4394 4882
5 Family Court, Ambassa 30 20 50

518 4414 4932

Total
Station-wise pendency of Cases as on 31.05.2026 

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Court- wise pendency of Cases as on 31.05.2026 



Sl. 
No.

Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 6671 14814 21485

2 Gomati District, Udaipur 1172 2616 3788

3 South Tripura  District, Belonia 1033 6511 7544

4 Unakoti Judicial District, Kailashahar 1173 2925 4098

5 North Tripura  District, Dharmanagar 1538 3042 4580

6 Sepahijala District, Sonamura 945 4583 5528

7 Khowai  District, Khowai 547 2649 3196

8 Dhalai  District, Ambassa 518 4414 4932

13597 41554 55151

District-wise pendency of Civil and Criminal Cases as on 31.05.2026 

Total


